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recerved by  Reg iona l  Cancer  Cen t res  is b e i n g  
collected and will b e  laid on the table of the House. 

(c)  This Ministry has no scheme for setting up 
cancer institutions. F~nancia l  assistance is, however, 
provided for procurement of cobalt therapy units and 
other equipment to institutions, undertaking health 
education activities relating to early cancer detection 
and paln re l~ef  measures in select districts. 

M in ing  Lease i n  Karnataka 

4 3  SHRI K .C.  KONDAIAH : Will the Minister 
of MINES be pleased to state : 

( a )  whether  requests  r e c e ~ v e d  by the State 
Government  of Karna taka  for m in ing  lease are 
p e n d ~ n g  w i th  t h e  U n i o n  Government  for a 
considerable time; 

i b )  11 so,  the details thereof; 

l c )  the reasons for delay in this regard; and 
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id )  the time by which these cases are likely to 
be cleared' 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF TOURISM (SHRI SRIKANTA 
JENA) (a)  to (d)  Three such proposals have been 
recelved seeking Central Government's approval to 
r e l a x a t ~ o n  f rom cer ta in  rules govern ing grant of 
mlnlng leases. In two of these cases,  the State 
Government proposes to give the Mining Lease to 
later a p p l ~ c a n t s  exerclslng t h e ~ r  d rsc re t~on  under 
Sec t~on  11 (4 )  of the Mines and Minerals (Regulat~on 
and Development) Act, 1957. I ~ I  the rema~ning case, 
the State Government has sought exemption from 
n o ! i f y ~ n g  a v a i l a b ~ l ~ t y  o t  the  area for regrant  as 
requrred by Rule 59!1) of the Mineral Concess~on 
R u l e s .  1 9 6 0  F u l l  j us t i f i ca t ion  for  p r o p o s e d  
re laxa t~ons /exempt~ons  has been sought from the 
State Government 

Study o f  Heal th  8 F.P. Suppor t  

44 SHRI P.R. DASMUNSI W ~ i l  the Mlnlster 
of HEALTH AND FAMILY WELFARE be pleased to 
state . 

( a )  whe ther  a f te r  last  c e n s u s  t h e  U n i o n  
Government had conducted any study of the Health 
B E P Support to rural and urban populbtion In the 
country. 

lb, ~f so,'whether the Government have prepared 
any report on  the Health 8 F P  facll lt~es ava~lable In 
various hospitals at Metropolltan and at ~ n d u s t r ~ a l  
cities. 

(c,  rt so,  whether the Health 8 F P Servlces are 
s a t ~ s l a c t o r y  a s  per  t h e  repor t  p repared  b y  the 
Government, and 

(d )  if not, the stops Government propose to be 
taken involvmg State Governments In thls regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM 
IQBAL SHERVANI) : (a) A number of studles have 
been conducted to see the outreach and access to 
Health and Family Welfare Services available to the 
populat ion. 

(b) a special report on  the Delhi Hosp~ta ls  has 
b e e n  recen t l y  p r e p a r e d .  I n  t h e  res t  of the  
metropolitan areas and  for other major cities the 
responsibility of having a facil it ies survo, done IS 

that of the State Government, many of whom have 
undertaken such an exercise. 

(c) The reports point to situations which differ 
from State to State, District to District an71 the level 
of satislaction depends on the allocation 1 funds for 
providing intrastructure according to specl !~od norms 

(d) The States have been constantly lnvolved in 
improv ing a l locat ive ef f ic iency s o  th t t  t he re  is 
improvement in the quality of services. 

Insta l la t ion of Thermal  Power 
Stat ion At Suratgarh 

45 SHRI MAHENDRA SlNGH BPATI :Wi l l  the 
PRIME MINISTER be pleased to state 

(a)  whether sanction has already b :en accorded 
to set up a thermal power statlon at :;uratgarh of 
Shri Ganganagar district, 

(b) whether the land tor setting uf 1.1 this power 
statlon has been acquired; 

(c )  if so,  the time by which this I-,,wer statron is 
lrkely to be c o m m ~ s s ~ o n e d ;  

(d)  whether this stallon is likely t tie completed 
w i th~n  the stipulated time, 

(e)  if so,  the details thereof; an 

(1) if not, the reasons therefor? 

THE MINISTER OF STATE IN THF MINISTRY OF 
POWER AND MINISTER OF STATE IPI 'THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR 
S. VENUGOPALACHARI) . (a) and 1 1 ) .  Yes, Sir 

(c)  to (I). F ~ r s t  unit of 250 MW I ( .  scheduled to be 
commissioned in March, 1997 and the S e c o ~ d  unit 
of 250  MW is scheduled to  b e  .ommlss ioned In 
M a r c h ,  1 9 9 9 ,  sub jec t  t o  the  s ' :~ te government  
provrdmg the required funds for t b ~ !  project 

[Engl ish]  

In fant  Mortal i ty 

46.  PROF. AJIT KUMAR MEHTA , WIII the 
Minister of HEALTH AND FAMILY WELFARE b e  
p l e a s e 4  to state , 

( a )  whether  any survey ' 1 ,  study I h e  in fant  


